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Mr. Speaker: ShriT. K. Chaudhuri,
along with two other hon. Members,
has given notice of two adjournment
motions, of which the first relates to
the $ood situallon In West DBengal
and the second relates to the provi-
sion of relief to refugees from East
Bengal. Technically, under the
rules, the hon. Member has got the
right to give notice of these two
adjournment motions. Normally, the
parliamentary convention, however, is
that before the President addresses
the Parliament, no business other
than the tsking of oath or affirma-
tion by Members and the election of
the Speaker is taken up in the House.
1 think it is desirable that we should
adhere to this convention. 1 would,
therefore, postpone the consideration
of these two adjournment motions by
the Speaker till after the President’s
address has been delivered. The
hon. Member will be permitted to
mention these two Adjournment
Motions when the House meets on
Monday, the 13th May. This postpone-
ment will not in any way affect the
right under the rules.

Shri T. K. Chaudhuri (Berham-
pore): On a point of personal expla-
nation, I have to submit that in giving
notice of these two motions, I had no
other purpose in view but to stress
the urgency of the matter mentioned
in the motions. I sought guidance
from the Rules of Procedure. Un-
fortunately, the rules were not very
clear. I submit to your ruling and
agree to the postponement of the
motions.
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ELECTION OF SPEAKER
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Mr. Speaker: Shri’ Jawaharlal

Nehru may now move the motion
standing in his name.

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru): Sir, I be‘ to move:

«rhat Shri M. Ananthasayanam
Ayyangar, a8 Member of this
House, be chosen as the Speaker
of this House.”
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Mr. Speaker: Shri Satya Narayan
Sinha may second the motion.

The Minister of Parliamentary
Affairs (Shri Satya Narayan Binha):
Sir, 1 second the motion.
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Mr. Speaker: Motion moved:

“That Shri M. Ananthasaya-
nam Ayyangar, a Member of this
House, be chosen as the Speaker
of this House.”
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Mr. Speaker: The question is:
“fhat Shri M. Ananthasaya-
nam Ayyangar, a Member of this

House, be chosen as the Speaker
of this House.”
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